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MR. CHAIRMAN: Is that all? I will
look into the matter. Please resume
your seat.

REFERENCE TO ACUTE DROUGHT
CONDITIONS IN VARIOUS STATES
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SHRI PRAHMANANDA PANDA
(Orissa): There was only firing in the
air,
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SHRI NIREN GHOSH (West
Bengal): No. It was raised by me-
and Mr. Sitaram Singh yesttrday,
Fifteen Congresg MPs have issued a
statement. It is not a small matter.
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SHRI BRAHMANANDA PANDA:
Because, the mob was unruly.
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There was firing in the air, because
the mob was unruly.

SHRI NIREN GHOSH: How do you
know?

SHRI BRAHMANANDA PANDA:
I know,
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SHRI BRAHMANADA PANDA: ]
do mot know Hindi perfectly. I know
Oriya. If you want, I can tell you Sir,
QOriya.

SHRI NIREN GHOSH: Something
happened in Orissa also. According
to the “Patriot” there was tear gas in
Orissa,
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MR. CHAIRMAN: Shri
Gupta.

Bhupesh
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MR. CHAIRMAN: This is not the ~
procedure. The whole thing has been

discussed.
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MR. CHAIRMAN: 1 will not allow.

SHRI LAL X. ADVANI: He will not
make a long speech.

MR. CHAIRMAN: If I allow once,
then I have to allow every time. It
will be a bad procedure for you. It
may be convenient for you now. But
it will not be convenient for others.

SHRI LAL K. ADVANI: I do not
suggest anything. But you can always
in our discretion permit any Member,

MR. CHAIRMAN: 1 can. But in
such matters it is better to stick to
some procedure or principle.

SHRI LAI. K. ADVANTI:
take only two minutes.

MR. CHAIRMAN: I do not allow.
I do not want to create a bad prece-
dent. Shri Bhupesh Gupta.

He will
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MR. CHAIRMAN: 1 have not

allhowed you. You .do not insist. I
have called another Member.
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MR. CHAIRMAN: 1t is not a ques-
tion of 2 minutes or 4 minutes. It is a

qguestion of procedure to be followed.
If once I allow, I cannot say ‘No’ at
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[Mr. Chairman]
another time to any other Member.
Kindly excuse me. You can express
it on some other occasion.
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‘MR. CHAIRMAN: Not two at a
time.
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MR. CHAIRMAN: Tomorrow you
can get a chance, not now. Yes, Shri
Bhupesh Gupta.

REFERENCE TO LATEST DEVE-
LOPMENTS IN DIEGO GARCIA

SHRI BHUPESH GUPTA: 1 invite
your attention ang the attention of
the House and that of the Foreign
Minister who is present here, to the
latest developments in Diego Garcia.
After the installation of the new
President of the United States of
American, Mr. Gerald Ford -certain
steps have been taken which are no
doubt very disturbing. The Congress
has not only sanctioned the funds
aked for to equip this is'and as a
nuclear naval base but the President
has also issued certain public state-
ments in which it is clearly mentioned
that he wants to go ahead{ with the
plan of equipping this island and
according to information which has
been given by the Americans them-
selves, if seems that they are extend-



